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2. At the out-set the Ld. Advocates representing the respective sides

have made a statement that some more time may be granted

because a mutual settlement is in progress.

3. Considering the lequest of both the sides the next date of hearing is

fixed for 13rh September; duly noted by the parties.

Dated: 12,h August, 2016.

M. I( SHRAWAT
Member (Judicial)
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